
02. 05. 2013                                                     J-  1        PRONOUNCEMENT OF JUDGMENTS(APPLT.JURISDICTION)

COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

FOR PRONOUNCEMENT OF JUDGEMENT
1. W.P.(C) 7643/2012 RAJENDER BHARDWAJ   ANIL SINGAL

VS. GOVT. OF NCT OF FERIDA SATARWALA
DELHI & ORS

COURT NO. 35    
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE KAILASH GAMBHIR

AT 2:15 PM
1.CRL.M.C 292/2013        MR. TEJ KISHAN SADHU MOHIT MATHUR

       VS. STATE & ANR NAVIN SHARMA,
VIJAY AGGARWAL

COURT NO. 12  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M
1. MAC.APP. 1097/2011 NARESH KUMAR SUSHIL KUMAR

VS. NATIONAL INSURANCE SOUMIK MAZUMDAR
CO LTD & ORS

    HIGH COURT OF DELHI                            
    01ST MAY, 2013                             REGISTRAR (LISTING)



02.05.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

       
     COURT NO. 21   (OS-D)    (e-COURT)
                      HON'BLE MR.  JUSTICE MANMOHAN SINGH

29. I.A. 20188/2011           SUMAN GHANDIOK               DR. SARBJIT SHARMA,,ALI 
    In CS(OS) 1312/2007       Vs. UJJAL S. MAKKER AND ANR. NAQVI,RAHUL SHARMA,TATINI    
                                                           BASU,ARJITA,JYOTI DUTT SHARMA 

30. O.M.P. 3/2011             UMA KAPOOR AND ANR           PREM KUMAR, ASHISH KR. SHARMA, 
                              Vs. KAPIL AGGARWAL           RAKESH KUMAR,PRAMOD K. VERMA 
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